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PREFACE

This Publication contains a brief resume of work done in the
Twelfth Lok Sabha during the Third Session ie. from the
30th November to the 23rd December, 1998.

New Detni; S. GOPALAN,
February, 1999 Secretary-General

Magha, 1920 (Saka)
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1. DURATION OF SESSION

Date of Commencement : @30 November, 1998
Date of Adjournment Sine die : *23 December, 1998
Date of Prorogation : 31 December, 1998
Total Number of days of Session : 24 days

Number of actual sittings : 18 days

Number of Hours of sittings : 97 hours ‘41 mts.

@ The first sitting commenced with the playing of National Anthem.
‘The last sitling ended with the playing of National Song.
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12.
13.
14,
15.
16.

17.

18.
19.

~to0o®oN

SUMMARY

Bills pending at the end of the last Session

Bills introduced

Bills opposed at introduction stage

Bills passed by Rajya Sabha and laid on the Table
Bills passed by Rajya Sabha and returned by Lok
Sabha with amendments

Bills returned by Rajya Sabha with amendments and
laid on the Table of Lok Sabha

Bills passed

Bills negatived

Bills withdrawn

Bills-part discussed

Motions for adjournment of debate on the Bills
adopted

Bills referred to Select Committee

Bills referred to Joint Committee

Bills reported by Select Committee

Bills reported by Joint Committee

Bills originated in and referred to Joint Committee by
Rajya Sabha in respect of which motion for concurr-
ence were adopted by Lok Sabha

Bills referred to Standing Committee by Chairman/
Speaker

Bills reported by Standing Committees

Bills pending at the end of Third session of Twelfth
Lok Sabha vide para No. 865 of Bulletin-Part I,
dated 11-1-1999

11
19
Nil
Nil
14
Nil”
Nil
Nit
Nil
Nil
Nil

Nil
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No o asownN

SUMMARY

Bills pending at the end

Of the 1aSt S@SSION.........o.cvvieriiieeeeeeeses e, 56
Bills introduced ...........c.ccocuvviueeeiieeeee e, 55
Bills Withdrawn .............c.coouvieieeeeeeee oo 2
Bills negatived............c..ccocvvevreeereeeeeeeee oo, NIL
Bills removed from the Register of Pending Bills........... NIL
Bills pant-disCusSed..................coceceeverieeeiseesecose oo 1

Bills pending at the end of the Session
vide para No. 866 of Bullet in
artIl. dated 11-1-1999.............cccooorvvvvreer oo, 109
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6. LEAVE OF ABSENCE

Sl

No.

Name of Members Period for which Date when
’ Leave Granted leave
granted

Shri Udai Lal Ajna 27.5.98 to 10.6.98 W
= 15 days
Shri Abhaysinh S. Bhonsle 27.5.98 to 12.6.98
) = 17 days
Smt. Vijaya Raje Scindia 23.3.98 to 31.3.98
= 9 days
27.5.98 to 12.6.98
= 17 days
3.7.98 to 22.7.98
= 20 days
Total 46 days 23.12.1998

Shri Ram Krishna Patil 17.7.98 to 5.8.98
= 20 days

Shri Mani Kumar Subba 21.7.98 to 6.8.98
= 17 days

Shri Omar Abduliah 15.7.98 to 6.8.98
= 23 days

Smt. Malti Devi 30.11.98 to 23.12.98
= 24 days
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MOTIONS UNDER RULE 191 AND 342

SUMMARY
No. of notices received
No. of motions admitted
No. of motions discussed
No. of motions remained
part-discussed
Total time taken

31

246
87
Nil

2.35




8. OATH OR AFFIRMATION

Name of Consti- Oath or Language Date of
Member tuency/ Affirmation  which taking Oattv/
State made Oattv Affirmation
Affirmation
made
Shri Mansukhbhai Broachv Oath Hindi 01.12.1998
Vasava Gujarat
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9. OBITUARY REFERENCES

SI. Name of Member Date of death Date of Time Taken
No. and particulars Obituary H. M.
References
1 2 3 4 5
1. Shri Nikunja Behari Chowdhury 13.06.1998 30.11‘7.1998
(Member, First Lok Sabha)
2. Shri Dwaipayan Sen (Member, 17.06.1998 30.11.1998
Fourth Lok Sabha)
3. Shri Narsingh Yadav (Member, 09.07.1998 30.11.1998
Sixth Lok Sabha)
4. Shri  Lakhan Lal Gupta 31.07.1998 30.11.1998
(Member, Fourth Lok Sabha) 0 09
5. Shri Banamali Babu (Member, 05.08.1998 30.11.1998
.+ Fifth Lok Sabha)
Shr J. Rameshwar Rao 16.09.1998 30.11.1998
(Member, Second to Sixth Lok
Sabha)
7, Shri T. Abdul Wahid (Member, 05.10.1998 30.11.1998
u./-‘ Third Lok Sabha)
8. Loss of several lives in 18.08.1998 30.11.1998
landslide in the hilly terrain of
Pithoragarh and tragic mishap 26.11.1998 30.11.1998
in a ftrain accident at Kauri
Village near Khanna in Punjab
9. *Shri Ghasi Ram Yadav (Sitting 30.11.1998 01.12.1998 0 02
Member of Twelfth Lok Sabha)
10. Shri L.V. Singh (Member, Ninth 08.11.1998 04.12.1998 0 02
Lok Sabha)
11. Shri Dasaratha Deb (Member, 14.10.1998 09.12.1998 0 03
First to Third & Fifth Lok
Sabha)
12. Shri Abdul Hannan Ansari 26.11.1998 21.12.1998 0 03
(Member, Eighth Lok Sabha)
13. Shri Harinath Misra (Member, 17.12.1998 22.12.1998 0 03

Seventh Lok Sabha)

*House was adjourned for the day without transacting

33

any Business.
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10. PAPERS LAID ON THE TABLE »

(a) By Government .. 1601
(b) By Private Member .. Nil
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11. PETITIONS
Petition presented by Member ....

35
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13. QUESTIONS
Starred Questions

(a) Number of Questions put down in Question
Lists for oral answers

(b) Number of Questions orally answered
Short Notice Questions

(a) Number of Questions put down in Short Notice
Question List

(b) Number of Short Notice Questions orally
answered

Unstarred Questions

(@) Number of Questions put down in Question
Lists for written answers

(b) Number of Questions for which written answers
were laid on the Table including those put down
for oral answers but not reached for oral
answers

37

360

49

4092

4403
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DISCUSSION ON MATTERS OF URGENT PUBLIC IMPORTANCE
FOR SHORT DURATION DISCUSSION UNDER RULE 193

SUMMARY
1. No. of notices received : 117
2. No. of discussions admitted : 5
3. No. of discussions held : 2
4. No. of discussions remained part-discussed: 2
5. Total time taken : 26 Hours

31 Minutes

41



16. SPEAKER/DEPUTY SPEAKER/CHAIRMEN
ANNOUNCEMENTS/OBSERVATIONS/REFERENCES/RULINGS

Subejct By whom Date

Reference to the Fiftieth The Speaker 10.12.1998.
Anniversary of the Universal
Declaration of Human Rights.
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17. STATEMENTS

() Statements made/laid by Ministers under rule 372

Sl Brie! Subject Name of Minister Date TimeTaken

No. -
H M

1 2 3 4 5

1. Railway accident on Shr Nitish 2.12.98 0 05

26.11.1998 near Khanna Kumar
Station of Ambala Division.

2. ‘The controversy over a Shri LK. Advani 3.12.98 0 08
religious shrine near
Chikkamagalur
(Karnataka),

3. ‘Price  Policy for Rabi Shri Sompal -do- 0 06
Crops of 1998-99 to be
marketed in 1999-2000.

4, Regarding derailment of Shri Nitish  -do- 0. 03
8029 DN Kurla-Howrah Kumar
Express in  Manmad-
Jalgaon section of Central
Railways Bhusaval Division
on 3rd December, 1998.

5. Goverment Business for Shri Madan Lal 4.12.98 0 02
the week commencing the Khurana
7th December, 1998

6. Further details of the Shri Ram Naik -do- 0 03
derailment of Kurla-Howrah
Express, on 3 December

1998.

7. incidents relating to the Murli Manohar -do- 0 o6
Aligarh Muslim University.  Joshi

8. Initiative taken for Shri Sompal 10.12.98 0 08

improving the availability of
fertilisers  during  Rabi,
1998-99.

* Members asked clarificatory Questions.
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10.

11.

12.

13.

14,

15.

16.
17.@

Government Business for
the week commencing the
14th December, 1998.

Bilateral talks with United
States of America.

Grant of Out-of-turn
allotment of Gas/
Telephone

connections by Members
of Parliament.

Incidents related to
screening of the film ‘Fire’.

Developments relating to
Iraq.
Extra Departmental Agents
of the Department of
Posts.

Government Business
during the remaining part
of the current Session.

Bomb blasts in Assam.

The Indo-Russian Press
statement issued on the
official visit to India by the
Chairman of the
Government of the Russian
Federation.

Members of Parliament
Local Area Development
Scheme.

Shri Madan Lal
Khurana

Shri Atal Bihari
Vajpayee

Shri Madan Lal
Khurana

Shri L.K. Advani

Shri Atal Bihari
Vajpayee

Shri Jagmohan

Shri Madan Lal
Khurana

Shri LK. Advani

Shri Jaswant
Singh

$Shri Ram Naik

14.12.98

15.12.98

15.12.88

15.12.98

17.12.98

17.12.98

18.12.98

22.12,98
22.12.98

23.12.98

02

18

05

06

05

14

02

03
01

01

@ Laid a copy of the Statement in Hindi and English versions.
$

On

behalf of Shri Atal Bihari Vajpayee.
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(ii) Matters Under Rule 377

Position regarding receipt of replies from Ministries concerned
during Twelfth Lok Sabha as on 3.2.1999

Total Number of No. of replies

Matters raised

sent to members
by Ministers and

Percentage of
replies sent to
members by the

copies endorsed Ministers
to Lok Sabha
Secretariat
First Session 70 57 81.42
(23.3.1998 to 31.3.1998)
Second Session 355 245 69.01
Part-1&l1
(27.5.1998 to 6.8.1998) .
Third Session 132 18 13.84
(30.11.1998 to
23.12.1998)
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(iii) Statement showing the time spent on Disorderly scenes/

interruptions in the House during Third Session of Twelfth Lok *
Sabha
Date Time spent on Time lost due Remarks

interruptions  to adjournment
H M of the House

following
interruptions -
H M
1 2 3 4

4.12.1998 1] 7 1] 51 Interruptions started at 12.47 hrs. Lok

. Sabha adjourned at 12.48 hrs. and re-
assembled at 13.33 hrs. Interruptions
again started at 13.33 hrs. and
continued up to 13.36 hrs. Lok Sabha
adjourned at 13.37 hrs. and re-
assembled at 14.15 hrs. Due to
continued interruptions Lok Sabha
adjourned at 14.17 tws. and re-
assembled at 14.45 hrs.

11.12.1998 0 1 5 49 Interruptions started at 11.00 hrs. Due
' to interruptions Lok Sabha adjourned at
11.07 hrs. and re-assembled at 12.15
hrs. Due to continued interruptions Lok
Sabha adjourned at 12.16 hrs. and re-
assembled at 13.00 hrs. Due to
continued interruptions Lok Sabha
adjourned at 13.03 hrs. for the day.

14.12.1998 0 43 4 34  Interruptions started at 11.00 hrs. Due
- to interruptions Lok Sabha adjourned at
11.05 hrs. and re-assembied at 13.00
hrs. Due to continued terruptions Lok
Sabha adjourned at 13.03 hrs. and re-
assembled at 14.00 hrs., adjourned at
14.13 hrs. and re-assembled at 15.00
hrs. At 15.29 hrs., interruptions again
started and Lok Sabha adjourned at
15.37 hrs. and reassembled at 16.32
hrs. Due to continued interruptions Lok
Sabha adjourned at 16.46 hrs., for the
day.
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1 2 3
15.12.1998 0 6 2 24
22,12.1998* 0 11 1 39
23.12.1998* 0 15 3 35

Interruptions started at 12.39 hrs. Due
to interruptions Lok Sabha adjoumed at
12.41 hrs. and re-assembled at 13.30
hrs. interruptions again started at 14.21
hrs., Lok Sabha adjourned at 14.25 hrs.
and re-assembled at 16.00 hrs.

Disorderly scenes started at 11.10 hrs.
Lok Sabha adjourned at 11.20 hrs. to
meet at 12.15 hrs. Due to continued
disturbances, Lok Sabha adjourned at
12.16 hrs. to meet at 13.00 hrs.

Interruptions started at 11.00 hrs. Lok
Sabha adjourned at 11.11 hrs. and re-
assembled at 12.19 hrs. Due to
continued interruptions, Lok Sabha
adjourned at 1223 hrs. and re-
assembled at 14.01 hrs., adjourned at
14.11 hrs. till 15.00 hrs. Lok Sabha re-
assembled at 16.00 hrs. and adjourned
sine die at 15.22 hrs.

Time calculated on the basis of normal time of the House i.e. from 11 AM. to 1 PM.

and 2 PM. to 6 PM.
“There was no Lunch hour.




(iv) Statement indicating matters raised after Question Hour and
before taking up of the Listed Business and the time taken
thereon during Third Session of Twelfth Lok Sabha.

Date Number of Number of Time taken
Matters members who H M
raised spoke

31.11.1998 to NIL NIL NIL

2.12.1998

3.12.1998 13 13 0 42

4.12.1998 12 15 0 42

7.12.1998 30 30 1 28

8.12.1998 43 43 1 37

9.12.1998 17 17 0 58

10.12.1998 3 3 0 11
11.12.1998 to NIL NIL NIL
15.12.1998
16.12.1998 39 39 51
17.12.1998 4 4 29
18.12.1998 23 23 55
21.12.1998 to NIL NIL NIL
23.12.1998

184 187 8 53

A8



18. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS
OF BUSINESS TRANSACTED DURING THE THIRD SESSION OF

TWELFTH LOK SABHA

Business Time taken Percentage
H M to the total
time taken
BILLS—
(a) Government. Bills 21 20 218
(b) Private Member’s Bills 4 30 48
BUDGETS—
(a) Railway Budget 34 1.6
(b) General Budget 3 54. 40
CALLING ATTENTION NOTICES 1 20 1.3
DISCUSSIONS—
(a) Half-an-hour Discussion (Rule 55) 1 20. 13
(b) Short Duration Discussion (Rule 193) 26 31 -~ 271
MATTERS OF URGENT PUBLIC IMPORTANCE g}. 53 .- 9.1
RAISED AFTER THE QUESTION HOUR
MATTERS UNDER RULE 377 2 26
MOTIONS—
Motion under rules 191 and 342 2 35- 286
QUESTIONS 1192 . 11.4
RESOLUTIONS— @
(a) Resolutions placed before the House by the
Speaker
(b) Statutory Resolutions ‘0 03
Resolutions
Statements (Rule 372) 1 38 1.6
OTHER MATTERS such as Papers laid on the 368 47 11.0
Taple. Obituary References, Questiqns of Privileges, 9 t(;
Points of Order, Personal Explanations etc.
TOTAL 97 41 100.0

*Joint discussion took place on Statutory Resolutions [vide statement No. 14 and
Motion for consideration of connected Government Bills [vide Statement No. 2(i) S.
Nos. 3 and 25). Time taken on joint discussion has been shown under Government

Bills.
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